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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR PANKAJ BHANDARI

Petition(s) for Special Leave to Appeal (O No(s) . 16643/ 2014

BSNL Petitioner(s)
VERSUS

COVMNR. TRADE TAX U. P. Respondent ( s)

(with interimrelief and office report)

Date : 24/09/2014 This petition was called on for hearing today.

For Petitioner(s)
M. A ay Kumar, Adv.
M. Rajiv Tyagi, Adv.

For Respondent (s)

UPON hearing the counsel the Court nade the follow ng
ORDER
Servi ce report is awai t ed in respect of t he sol e
respondent.
Li st again on 1.12.2014.

( PANKAJ BHANDARI )
Regi strar

Signature Not Verified

Digitally signed by
Rupam Dhani j a

Dat e:

2014. 09. 26

16: 38:51 | ST
Reason:



